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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA.No.1159 of 1997

New Delhi, this 26th day of September, 1997 Cﬁ

HON'BLE DR JOSE p. VERGHESE,VICE CHA!RMAN(J)
HON'BLE MR K. MUTHUKUMAR ,MEMBER (A)

Ty

Mahesh Chander Roll No.5 . : .
S/o Shri Chandgi Ram &
R/o Chhuggi No.22, Kishore Market : .
Kingsway camp , e
DELHI-9. " ... APPLICANT

By Advocate: Shrij Shankar Ra ju

versus
1. Union of India,
Through its Secretary
Minstry of Home Affairs
North Block
NEW DELHI .

£

2. Deputy Commissioner of Police

I'V.TH BN, D.A.P.

New Police Lines

Kingsway Camp

DELH! . ... RESPONDENTS
By Advocate: Shri Ajesh Luthra,
proxy counsel for Mrs Jyotsna Kaushik.

ORDER (ORAL)

Dr Jose P. Verghese,VC(J)

The grievance gf the applicant in this
case is that the respondents have excluded giving
the offer‘ of appointment to the applicant by some
mistake, {Q the course of' selection. It wés
statéd‘that dufing the selection and computation
of marks awarded, certain changes have been
brought about in the mark Iisf.  According to the
applicant, he gathered from reliable sources that
he had'obtainedv 20 ﬁarks in Trade Test ang. 20

marks in oral interview.
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2. We have Perused the record and we find
that the applicant has obtained 13 marks in Trade
Test and 25 marks for the interview. | Even
assuming the first part of the cgntention of the
applicant is Correct, the applicant should have
got another 7 marks and that would have made a
total of 45 marks in the over aj| gradiné.(38 +
7). We have seen the merit |jst of the Scheduled

Caste category and there are 4 Persons who have

obtained above 45 marks in the merit Jist. That

- being S0, and on the basis of the statement by the

respondents thgt there were only 3 posts reserved

for Schedujéd Caste, even assuming that the

contention and appréhension of the appticant is

correct, still Hhe stood no chance of getting

promotion,

3. In view of this, this OA is dismissed as

devoid of any merit. No order as to Costs. . '

(K. "MUTHUKUMAR) . (DR JOSE p. VERGHESE)
MEMBER(A) VICE CHAIRMAN(J)
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